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 PUNJAB  PRE-EMPTION  (AS  I!
 FORCZ  IN  THE  UNION  TSRRI-

 TORY  CF  DELHI}  REPEAL
 IL

 खा  जून  द 3  कजुबाय :  [मारना)
 उतार  Thor  aca  gee  d  ie
 दिल्लो  संव  राह  बेक  में  मया  उत  पंजाब

 शुभ:  अधिनियम  rao  हा  विश्व  ने  करने
 वाले  विवेक  को  SUS T  झरने  को

 अनुमति  दो  जाय  |

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 "Pat  leave  be  granted  to  intro-
 duce  a  Bill  to  repeal  the  Punjab
 Pre-oemption  Act,  1913,  as  in  ferce
 in  the  Unien  territory  of  Delhi.”

 The  moliwn  wes  adopted.

 श्री  हुक्म  स्ब  कछवाय  :  ने  विधेयक  को

 पुर:स्थावित  काला  2

 MR.  DEPUTY-SPEAKER:  Mr.
 Rana  Bahadur  Singh......  He  is  not
 here.  Mr.  Cheadrappan.

 CONSTITUTION  (AMENDMENT)
 BILL*

 (Insertion  of  new

 SHRI  C.  iS...  CHANDRAPPAN
 (Teliicherry):  I  beg  to  move  for  leave

 to  introdueve  a  Bill  further  to  amend
 the  Constitution  of  India,

 article  83.8)

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Constitution  of  India.’,

 The  motion  was  cdopted.

 SHRI  C.  छू  CHANDRAPPAN:  Sir
 I  introduce  the  Bill
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 MR.  DEPUTY-SPEAKER:  shri
 Ranabehaduy  Singh—he  ig  not  there.
 Shri  Priya  Ranjan  Dag  Munsi—also
 not  there.

 CONSTITUTION  (AMENDMENT)
 BILL*

 (dimendinent  of  article  75)

 SHRI  BIBHUTI  MISHRA  (Moti-
 hari):  I  beg  to  move  for  leave  to
 introduce  a  Bill  further  to  amend
 the  Constitution  of  India.

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Constitution  of  India.”

 The  motion  was  adopted.

 SHRI  BIBHUTI  MISHRA:  I  intro-
 duce  the  Bill.

 MR.  DEPUTY  SPEAKER:  Dr.
 Karni  Singh—not  here.

 CEILING  ON  PROFITS  BILL*

 श्र: यसुना प्रस  डल  (समस्तीपुर)  :
 उपाध्यक्ष  महोदय  मेँ  प्रस्ताव  करता  हूं  कि
 कतिपय  कारबारी  गृहों  समुत्थानों  उपक्रमों
 आदि  के  लाभ  की  अधिकतम  सीमा  नियत
 करने  का  उपबंध  करने  वाले  विधेयक  को

 पुर:  स्थापित  करने  की  अनुमान  दी  जाय  t

 MR.  DEPUTY  SPEAKER:  The
 question  is:

 ‘That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the  fixa-
 tion  of  ceiling  on  profits  of  certain
 business  houses,  concerns,  under-
 takings,  ete.”

 The  motion  was  adopted.

 श्री  यमुना  प्रसाद  मंडल  :  +  विधेयक

 WI  स्थापित  कता  हैं

 India  Extraordinary  Part  HU,  section  2,  dated


